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Sh. Navin Sinha, Sr. Advocate alongwith counsel Sh. Rahul Chaudhary for

petitioner. Sh. Abhishek Anand, Advocate for IMFARC. Sh. Arun Prakash.

Advocate for Bank of Baroda.

Argument are heard. The order is reserved. The parties are at liberty to file

written submission, if any, within a week by exchanging a copy of the same with

each other.
Sol-
Dated:15.11.2017 H.P. Chatdrvedi, -
Member (Judicial)
T'yped by:

Kavya Prakash Srivastava
(Stenographer)
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